PENTRAL ADMIMISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHT

R. A, NO.75/1997
IN
0.4. NO. 976/1996

This the 1%th day of dMay, 1997

HON®BLE SHRI JUSTICE K. M. AGARWAL, CHATRMAN

i HONBLE SHRI S. P. BISWAS, MEMBER (R)

Union of India & Ors. ... fApplicant:s
| ( By Shri P. S. Mahendru, advosate )
—Narsus-

{ ' ‘ .
| ﬂ Mukeah Sahu & Ors. / v« . Ruespondents
i .

n R D E R (ORAL)
Shiri Justice K. M. aAggarwal,

Heard the learnedd counsel for applicants  on

This .is & review application fTor reviewing the

<y
#

aorder dated _1l“ll;19®6 passe* by T fr’bum&l in 0.4.

Mo. 9TESLI9NE. Gt hear -heénjng the learnsd ocounsel for
applicants and after perusing tha impugnead judgment, wWe

-

are of  the wview that rthere is no srror apparent on the

face of the record, and, tharefore, there is no case for
review being made. Accordingly, the rewisw applilcatlon

nereby summarily dismissed.
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